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No. 1270] NEW DELHI, WEDNESDAY, MARCH 19, 2025/PHALGUNA 28, 1946
s TREgT S TSR JATd

75 feeett, 19 /T4, 2025

F.3T. 1286(37).—Frx 1T TLHTL, T TASTHIT STTAAH, 1956 (1956 1 48) (T THH THH TAT
I<F ATEITHAH Fgl AT 8) =l 91T 3F Al ITATT (1) T T&T TRAT T TN FLd g0, TG THTETT gl Sl
& THETq T ST IR ST % TAIE-SA ML | TR TSTHART GeqT-3198T F I[-o [aE Uee 9Mee areqrd,
HIRTETRUTR Y UEX & e ®ag (FROH0 47/225) | TRFT grHT TO0XT0H0-31 stwaviq Arareier (FROHT0
218/880) T THTH B ATAT AHTIT T (ASTHLOT/Tee oNee< AT 2-A7/4-3 FT ST 3M{<), 3 ST,
T 3T THATAT & Al FASI o (o7 ag qr sTuterd g, et dfera auie = sreet # far m g,
UEY ST T SIST e o SIS il =TT FeelT &,

Tl ATH, ST I G0 | Baag ¢, I AT=aq il €T 3T 6T T (1) % T T@i<h T
& form T qff 3 ITART 9% TS0 | TH ATSgEAr & T fi anrg § The &7 % fiaw s T sty
Tohe T THT|

T T ST TeTH AT ST T2 (SATreamry (/3T.), ST F1 forfed &9 # J&qa it
ST S SHH SEeh AT ATARIT FBhT SITUat 3fiY Feqsy Irfershm<y, st sar &1 sA~mrg =9 § 97 Bt

1854 GI/2025 @)
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fafers THaT G G ST T a9 ST ST U Sl i Aare o T a67 UHT ST S HIA 6 TH,
TfT FE g, S0 Few STierahy smaeas THeA, A9 G0 47 a6 ATl il SATATT HL THIT T STATATT
T HAAT,

I Aterfea it amer 397 T ITLUTRT (2) F el wery arfereer grer A v g o s sifay
CLAIE
AT =8 ATAGAAT F SFaTa o ATt YA F @i ST 97T s qeqq TR % I HAerd |
TS ¢ 3T 3T Raag =Afeat grer e G s aerar 2
EEsl

ST TR9T T & TG-S ML H TP TSHE FeqT-3193T & I-oiF a7 Uee eee? a1y,
HIRTETRUTE IR 98X % fAde Firag (FROHT0 47/225) F SR T TOXT0H0-31 steaviq Arareiet (FROHT0
218/880) U HHTH I ATAT [AHTUT T & [olT -39 il ST ATeAT HLAAT U d STAAT HL=AT Aigd qIH

=T "terd fEaewr
T T AT IAL TS0 e 7 919 SR
EaEEd e HedT I &1 TR f &t wfa S %7 &= I T &t
HEaT (1T TTE) (@)
1 2 3 4 5 6
TTAT T ATH: ASATAGL
I T AT AU
1 13 TR (A (e 0.0023 (F#277) 0.0023
2 14 EASARNGRCR ) B | o 0.02 (FFa7) 0.02
3 15 BEHEEL) F 0.1199 (FFTY) 0.1199
4 18 GEHGEED A 0.1399 (#2717 ) 0.1399
5 19 REIGED) o 0.1141 (FFT7 ) 0.1141
6 27 BEEED) F 0.0032 (ZFaT) 0.0032
7 28 THRTE (TTHTLT) EERL 0.0007 (ZFaT) 0.0007
8 29 REIGED) o 0.0563 (247 ) 0.0563
9 39 fastr (FRsf) F 0.0522 (FaT) 0.0522
10 42 LRI (TCHTLT) % HIT 0.0063 (FTT) 0.0063
11 43 TR (TR ([T 0.0684 (FF47 ) 0.0684
12 44 BEHGED) Fir 0.0965 (¥4 ) 0.0965
13 56 T (TCHTET) Tt 0.045 (FFaY) 0.045
14 57 it (Fsf) F 0.0406 (2#77) 0.0406
15 58 T (TCHTET) % qTT 0.0004 (¥ 0.0004
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16 59 fastr (FRsf) Fir 0.0001 (¥ 0.0001
17 62 fasft (Fsf) F 0.0316 (Z#7¥) 0.0316
18 81 EEHGEED F 0.0119 (F#7¥) 0.0119
T BT ATH: TOF TEqTH
19 209 TR (AEEE) ([T 0.004 (FFa7 ) 0.004
20 210 TR (TTHTLT) f:_;ﬁw%r i 0.0059 (¥4 ) 0.0059
21 211 EEIRGEL) Fi 0.0004 (%17 0.0004
22 23 BEIGED) Ffor 0.0201 (FFa7) 0.0201
TTTe =T ATH: FATAIL
23 245 GEEGEED F 0.0028 (Z#27¥) 0.0028
24 246 TR (AT ([T 0.011 (FF7X) 0.011
25 247 EEIRGED) Fo 0.0012 (FFTY) 0.0012
26 252 fasft (Fsf) F 0.0822 (Z#27¥) 0.0822
27 254 TR (AT ([T 0.0173 (FF47) 0.0173
28 255 GEHGEED A 0.0878 (34277 0.0878
i T ATH: HISE
29 33 REIGED) Fior 0.1034 (FF47 ) 0.1034
30 42 TR (A (e 0.007 (FFa7 ) 0.007
31 44 fasft (Fsf) A 0.0018 (3#7¥) 0.0018
32 45 e (FRsfimeT) :F@r/ N 0.025 (%47 0.025
33 46 a7 (FRsfimeT) ki 0.0186 (¥4 0.0186
FO/F O /AawF
34 47 REIGED) o 0.0179 (FF47) 0.0179
35 48 BEEED) F 0.0085 (%) 0.0085
36 50 fastr (FRsf) F 0.0047 (%47 0.0047
37 52 REIGED) o 0.0114 (FF47) 0.0114
38 53 fastr (FRsf) F 0.009 (FFIY) 0.009
39 546 TR (TN T, T AT 0.0008 (¥4 0.0008
40 548 EEHEED F 0.0165 (Z#7¥ ) 0.0165
41 549 T (TCHTET) T Fo 0.018 (¥4 0.018
42 550 e (T / ) ([fe i/ 0.1913 (FaX) 0.1913
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43 556 fastr (FRsf) Fir 0.062 (¥4 ) 0.062
44 559 fasft (Fsf) F 0.0193 (F#7¥) 0.0193
45 560 TR (@EEE) ([ 0.4895 (Z#7¥ ) 0.4895
46 561 TR (TCHTLT) e 0.6866 (T4 ) 0.6866
47 562 TR (@EEE) ([ 0.0036 (2#7) 0.0036
48 613 EEHGEED T 0.0002 (7 ) 0.0002
49 617 TR (TCHTLT) T A 0.0001 (¥ 0.0001
50 795 TR (AEEE) ([ 0.2953 (34277 ) 0.2953
e T ATH: MEATENE
51 1213 TR (AR ([ wnt 0.0108 (FFa7 ) 0.0108
52 1233 st (FfY / wrehrdy ) |[met / 1 0.053 (747 ) 0.053
53 1324 BEIGED) Ffor 0.1453 (747 ) 0.1453
54 1325 BEIGED) o 0.0527 (zFa7) 0.0527
55 1331/1499 TR (A (e 0.0113 (F#7¥) 0.0113
56 1410 REIGED) Fior 0.1082 (FF47 ) 0.1082
57 1411 TR (FRFEY)  |[5F AnE 0.0111 (FFa7) 0.0111
58 1412 BEHEEL) F 0.1673 (¥4 0.1673
59 1446 REIGED) Fior 0.0128 (FFa7) 0.0128
60 1448 / 1509 REIGED) Fior 0.0154 (247 ) 0.0154
61 191 TR (ACEEY) ATl 0.0096 (Z#27¥) 0.0096
62 199 TR (AR |3 aees 0.0213 (zFa7) 0.0213
63 28 REIGED) Fior 0.0208 (FF47 ) 0.0208
64 870 oo (FAsft / Jard)) |[forer o / 3 0.1277 (%4 0.1277
T A 3.7999

[T, &. NHAI/11015/ 2023-24/LA/3(a)/Notif/PIU-Azamgarh]/3A]
g srTET, e
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 19th March, 2025

S.0. 1286(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of Construction of
two lanes with paved shoulders bypass to Mungrabadshapur town starting from near Kodahu at Km 47/225 of NH-319D
and ending near Nauwadandi at Km 218/880 of NH-31 on EPC mode under NH(O), District-Jaunpur in the state of

Uttar Pradesh hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section (1) of

section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, ADM (L/R), Jaunpur in writing and
shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard,
either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling Construction of two lanes with
paved shoulders bypass to Mungrabadshapur town starting from near Kodahu at Km 47/225 of NH-319D and ending
near Nauwadandi at Km 218/880 of NH-31 (Collectorate Jaunpur) in the district of JAUNPUR in the state of

UTTAR PRADESH.

|State: UTTAR PRADESH ||District: JAUNPUR |

SI. Survey/Plot Type of Land Nature of Land Area Area

No. Number (in Local Unit) (in Hectares)
Ll 2 3 [ 4 L s & |
[Taluk: Machhlishahr |
|Vi||age: Bhairopur |
|1 ||13 ||Government ||Non—AgricuIture || 0.0023 (Hectare )|| 0.0023|
2 |14 ||Government ||Drain | 0.02 (Hectare )|, 0.02|
|3 ||15 ||Private ||Agricu|ture || 0.1199 (Hectare )|| 0.1199|
|4 ||18 ||Private ||Agricu|ture || 0.1399 (Hectare )|| 0.1399|
5 |19 ||Private ||Agriculture || 0.1141 (Hectare )|, 0.1141]
|6 ||27 ||Private ||Agricu|ture || 0.0032 (Hectare )|| 0.0032|
|7 ||28 ||Government ||Chak Marg || 0.0007 (Hectare )|| 0.0007|
8 |29 ||Private ||Agriculture || 0.0563 (Hectare )|| 0.0563|
|9 ||39 ||Private ||Agricu|ture || 0.0522 (Hectare )|| 0.0522|
10 [}42 |lGovernment ||chak Marg || 0.0063 (Hectare )| 0.0063|
N E ||Government |[Naali || 0.0684 (Hectare )|| 0.0684|
|12 ||44 ||Private ||Agricu|ture || 0.0965 (Hectare )|| 0.0965|
|13 ||56 ||Government ||Naa|i || 0.045 (Hectare )|| 0.045|
|14 ||57 ||Private ||Agricu|ture || 0.0406 (Hectare )|| 0.0406|
|15 ||58 ||Government ||Chak Marg || 0.0004 (Hectare )|| 0.0004|
l16 |j59 ||Private ||Agriculture || 0.0001 (Hectare )|| 0.0001|
|17 ||62 ||Private ||Agricu|ture || 0.0316 (Hectare )|| 0.0316|
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|18 ||81 ||Private ||Agricu|ture || 0.0119 (Hectare )|| 0.0119|
Village: Sarai Rustam |
|19 ||209 ||Government ||Raasta || 0.004 (Hectare )|| 0.004|
20 |[210 Government gﬁi’n'\“ka'a”e Ka 1l 0.0059 (Hectare ) 0.0059
21 |11 ||Private ||Agriculture || 0.0004 (Hectare )| 0.0004|
22 |[23 |[Private ||Agriculture || 0.0201 (Hectare )| 0.0201]
|ViIIage: Kamalpur |
23 ||245 ||Private ||Agriculture || 0.0028 (Hectare )| 0.0028|
|24 ||246 ||Government ||Raasta || 0.011 (Hectare )|| 0.011|
25 ||247 ||Private ||Agriculture || 0.0012 (Hectare )|, 0.0012)
|26 ||252 ||Private ||Agricu|ture || 0.0822 (Hectare )|| 0.0822|
27 |[254 |lGovernment ||Raasta || 0.0173 (Hectare )|| 0.0173|
28 ||255 ||Private ||Agriculture || 0.0878 (Hectare )|| 0.0878|
|Vi||age: Kodahu |
29 |[33 |[Private ||Agriculture || 0.1034 (Hectare )|| 0.1034]
|30 ||42 ||Government ||Non Agriculture || 0.007 (Hectare)|| 0.007|
|31 ||44 ||Private ||Agricu|ture || 0.0018 (Hectare )|| 0.0018|
82|14 Ig:::\rj]arg/)gévemment) ,’:g?i(ﬁj?tﬂfg/lm:tarﬁk 0.025 (Hectare ) 0.025
33 46 Igrc;\r:]arpec/)(gévemment) xgpi(’:?fl]tﬂ(r::/l&;frﬁk 0.0186 (Hectare ) 0.0186
34 |}47 |[Private ||Agriculture || 0.0179 (Hectare )|| 0.0179|
135 |}48 |[Private ||Agriculture || 0.0085 (Hectare )|| 0.0085|
|36 ||50 ||Private ||Agricu|ture || 0.0047 (Hectare )|| 0.0047|
37 |52 |[Private ||Agriculture || 0.0114 (Hectare )|| 0.0114]
138 |53 |[Private ||Agriculture | 0.009 (Hectare )|| 0.009)|
39 |l546 Government Eﬂaa”rg’“ Mukhya | 5008 (Hectare ) 0.0008
|40 ||548 ||Private (Government) ||Agricu|ture || 0.0165 (Hectare )|| 0.0165|
|41 ||549 ||Government ||Non—AgricuIture || 0.018 (Hectare )|| 0.018|
2 oo Common (Government /- [Non Agrculure T 1015 (etre 01913
|43 ||556 ||Private ||Agricu|ture || 0.062 (Hectare )|| 0.062|
l44  ||559 ||Private ||Agriculture || 0.0193 (Hectare )|| 0.0193|
|45 ||560 ||Government ||Road || 0.4895 (Hectare )|| 0.4895|
la6  |[561 ||Government ||Road || 0.6866 (Hectare )|| 0.6866|
l4a7  ||562 ||Government ||Road || 0.0036 (Hectare )|| 0.0036]
|48 ||613 ||Private ||Agricu|ture || 0.0002 (Hectare )|| 0.0002|
|49 ||617 ||Government ||Mukhya Marg || 0.0001 (Hectare )|| 0.0001|
|50 ||795 ||Government ||Road || 0.2953 (Hectare )|| 0.2953|
Village: Gauriya dih |
51 |[1213 ||Government |[Mukhya Marg || 0.0108 (Hectare )|| 0.0108|
|52 ||1233 ||Common (Government/Private)||Na|a/Agriculture || 0.053 (Hectare )|| 0.053|
|53 ||1324 ||Private ||Agricu|ture || 0.1453 (Hectare )|| 0.1453|
54 |[1325 ||Private ||Agriculture || 0.0527 (Hectare )|| 0.0527|
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|55 ||1331/1499 ||Government ||Non Agriculture || 0.0113 (Hectare )|| 0.0113|
56 |[1410 ||Private ||Agriculture || 0.1082 (Hectare )| 0.1082|
57 |j1411 ||Government ||Chak Marg || 0.0111 (Hectare )| 0.0111]
58 |[1412 |[Private ||Agriculture || 0.1673 (Hectare )| 0.1673]
59 |[1446 ||Private ||Agriculture || 0.0128 (Hectare )|| 0.0128|
60 |[1448/1509 |Private ||Agriculture || 0.0154 (Hectare )| 0.0154]
l61  |[191 ||Government |INaali || 0.0096 (Hectare )|| 0.0096|
|62 ||199 ||Government ||Road Unpaved || 0.0213 (Hectare )|| 0.0213|
63 |[28 |[Private ||Agriculture || 0.0208 (Hectare )| 0.0208|
64 |[870 gr‘:\r:‘ar;‘)’” (Government / Ezggﬂgriculture 0.1277 (Hectare ) 0.1277
| Totall| 3.7999)

[F. No. NHAI/11015/ 2023-24/LA/3(a)/Notif/P1U-Azamgarh]/3A]

SHAIKH AMINKHAN, Director

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054. sawes s sz oo



		2025-03-20T22:12:22+0530
	SARVESH KUMAR SRIVASTAVA




